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Action Taken Report w.r.t Hon National Green Tribunal Notice In the matter Of O.A. 734/2023 

 NGT has sent notice on 08/12/2023 regarding complaint of Shri Rohit Prajapati to be listed on 
22/12/2023 asO.A. 734/2023 and has asked Board to remain present with report. 

 With respect to complaint of Shri Rohit Prajapati of different location following actions are 
taken. 

S.
N. 

Points raised in OA 734-
2023 and location 

GPCB observations Action taken by GPCB 

1 Regarding coloured 
water ponding and 
coloured water in SWD 
at backside of M/s 
Detox India Ltd 

In connection to 
complaint, site visit is 
carried out on dated 
03/12/2023. 
Inspection Report along 
with Analysis reports are 
attached herewith as 
Annexure-1. 
 

GPCB RO-Ankleshwar has issued letter to 
GIDC Ankleshwar dated 14/12/2023 to 
take requisite step for cleaning the open 
plot areas in GIDC Ankleshwar. (Copy 
attached herewith as Annexure-2) 
 
GPCB RO-Ankleshwar has directed Notified 
Area Authority– Ankleshwar vide letter 
dated 14/12/2023 to take requisite step 
for cleaning the open plot areas and storm 
water drain near M/s Detox India Pvt Ltd. 
(Copy attached herewith as Annexure-3) 

2. Regarding reddish 
coloured waste water 
flowing in GIDC storm 
water drain (SWD) at 
Kanoria chemical 
chokdi, GIDC 
Ankleshwar 

In connection to 
complaint, site visit is 
carried out on dated 
03/12/2023. 
Inspection Report along 
with Analysis reports are 
attached herewith as 
Annexure-4. 

GPCB has issued closure direction to M/s. 
Vishnu Chemicals vide letter No. 
GPCB/ANK/CCA-690(2)/ID-15864/760850 
dated 13/12/2023. (Copy attached 
herewith as Annexure-5) 

3.  Accumulated seepage 
water observed in 
natural drain behind C 
channel near C pumping 
station 
 

Accumulation of 
seepage water from C 
channel is observed in 
natural drain behind C 
channel. 

GPCB RO-Ankleshwar has directed Notified 
Area Authority– Ankleshwar vide letter 
dated 14/12/2023 to take requisite step 
for cleaning the Seepage water from C 
channel is observed accumulated in 
natural drain behind C channel. (Copy 
attached herewith Annexure-2) 

 

 It is to be noted that GIDC storm water drain is managed by Notified Area Authority as there is a 
network of pipeline for the collection & conveyance of industrial effluent in Ankleshwar 
industrial estate and Notified Area Authority is nodal agency for Ankleshwar Industrial Estate for 
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maintenance, upcoming & operation of conveyance pipeline and they are empowered to take 
actions under the Gujarat Industrial Development Corporation Drainage regulations, 1990. 

 Hence, Notified Area Authority is informed in every monsoon season to take precautionary 
measures.  

 Various Letters written to Notified Area Authority for various region specific issue and to 
prevent any unforeseen situation/discharge in storm water drain are tabulated as below: 
Letter issued to Notified Area Authority(copy attached as Annexure-6(1) to 6(3)) 

Sr. 
No.  

Date Subject in Brief  Major Content 

1. 07/10/2023 To prevent any type of 
discharge into GIDC Strom 
Water Drain (SWD) 
(Annexure-6(1)) 

to prevent any discharge in Strom Water 
Drain (SWD) especially in monsoon season 
and to comply with certain 
precautions/points and to identify 
establishments discharging non-storm 
waste water into storm water drains 

2. 22/11/2023 to create Pucca Bund in 
Storm Water Drain of GIDC 
storm water drain 
(Annexure-6(2)) 

To create Pucca Bund in Storm Water 
Drain of GIDC storm water drain at 
sensitive locations to prevent 
unauthorized discharge of waste water. 

3. 14/12/2023 to take requisite steps for 
cleaning the open plot near 
M/s. Detox India P. Ltd.  
(Annexure-6(3)) 

It is observed waste water is generally 
found accumulated in open plot areas near 
M/s. Detox India P. Ltd. hence it is directed 
to clean this area, lift and dispose 
contaminated water and soil from this 
area as per norms and take steps for 
prevention of accumulation of 
contaminated water in the area as well as 
to stop seepage in natural drain behind C 
channel near pumping station-C. 

 
 Notified are authority is recently issued Direction under section 33A of Water Act-1974 on date: 

18/11/2023 with respect to various incident of contaminated waste water discharge in Storm 
Water drain or natural bodycausing pollution. (Attached as Annexure-7) 

 Notified are authority is asked to submit Rs. 25,00,000/- lacs as interim Environmental Damage 
compensation vide direction dated: 18/11/2023 w.r.t Hon. NGT matter O.A.109/2022. (Attached 
as Annexure-8). 

 Presidents of Industrial Association are directed for proper management of waste water during 
monsoon season, for control of pollution and to comply with specific points in order to prevent 
any unforeseen discharge/contamination of rain water during monsoon season vide letter 
dated: 16/05/2023. (Attached as Annexure-9). 
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 In additional to above, industries located in Ankleshwar region are intimated vide letter dated: 
29/09/2023 to prevent any type of discharge into GIDC storm water drain outside unit premises 
failing to which may lead to initiate actions under Water Act-1974. (Attached as Annexure-10) 

 Furthermore, during monsoon season mainly from June-2023 to till date 40 numbers of 
industries are issued Closure Direction and 10 numbers of industries are issued Notice of 
Direction under section 33A of water Act-1974 for various non-compliances and discharge of 
waste water observed in GIDC storm water drain/Natural drain. 

 Industries are imposed of total Rs. 11470000/- as interim Environmental Damage compensation 
based on CPCB EDC guideline based on number of days of violation. 
 

 Future Action Plan to prevent and minimize any discharge in GIDC storm water drain is as 
below: 
(i) Above Ground Pipeline and discontinue underground pipeline for conveyance of industrial 
effluent by Notified area authority 

 It is to be noted that work of above ground pipeline is completed by Notified area 
authority and certified report for the same is awaited from them. (Annexure-11) 
 

(ii) Auto sampler and Continuous Effluent monitoring system at individual industry discharge 
point to monitor quality of effluent on continuous basis (by industry in co-ordination with FETP 
of M/s Narmada Clean Tech) 

 It is to be noted that currently at 43 locations auto sampler are installed and for other 
06 locations installations are under progress. 
 

(iii) At every storm water outlet point, creation of bunds as well as collection back system in case 
of any accidental discharge by industry/Notified Area Authority  
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 Current Scenario at points raised in the matter and complaint of Shri Rohit Prajapati 

Points raised in OA 734-2023 and location along with photographs as per representation 
1. Regarding coloured water ponding and coloured water in SWD at backside of M/s Detox India Ltd 

Photo/ Video Current situation Action taken 

  

 

Notified area authority has cleaned ponding and 
levelled site. 

  

Notified area authority has cleaned storm water drain. 
They have proposed to provide pukka drain leading to C 
pumping station. 
 
Analysis report of sample collected on 18.12.2023 from 
drain shows that concentration of colour and COD is 
250mg/lit and 332mg/lit resp. 
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Notified area authority has cleaned storm water drain. 
They have proposed to provide pukka drain leading to C 
pumping station. 

  

Notified area authority has cleaned storm water drain. 
They have proposed to provide pukka drain leading to C 
pumping station. 
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2. Regarding reddish coloured waste water flowing in GIDC storm water drain (SWD) at Kanoria chemical chokdi, GIDC 
Ankleshwar 

  

Board has issued closure direction to erring 
industries vide letter dated 14/12/2023. 
 

  

Board has issued closure direction to erring 
industries vide letter dated 14/12/2023. 
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Board has issued closure direction to erring 
industries vide letter dated 14/12/2023. 
 

  

Board has issued closure direction to erring 
industries vide letter dated 14/12/2023. 
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3. Accumulated seepage water observed in natural drain behind C channel near C pumping station 

  

Notified area authority has lifted waste water from 
ponding in drain and levelled site. 

Notified area authority has lifted waste water from 
ponding in drain and levelled site. 
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Notified area authority has lifted waste water from 
ponding in drain and levelled site. 

Notified area authority has lifted waste water from 
ponding in drain and levelled site. 
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Abstract 

 Letters written to Notified Area Authority                           : 03 

 Directions issued to Notified Area Authority                       : 01 

 Directions issued for EDC to Notified Area Authority         : 01 

 EDC imposed on Notified Area Authority                              : Rs. 25,00,000/- 

 Closure Directions issued to industries                                  : 40 

 Notice of Direction issued to industries                                 : 10 

 EDC levied from industries till date                                         : Rs. 1,14,70,000/- 
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PLOT NO:00,
Ankleshwar, 00,
Ankleshwar - 
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

0000000000

Type / Scale / Sector / Status : ORANGE / SMALL /  / Complaint ID
 Inspection Dt & Time : 03/12/2023 11:30 /  Water 

Water Consumption in Kilo Lts Per Day 2.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

762150 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
Zero discharge  / No generation of industrial wastewater

Ind : Dom : 1.000
2.000Ind : Dom : 0.800 Waste Water generation / Discharge (klpd) :

-  Last Inward:

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : ---

4

17

Complaint

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1999

Borewells: 1
Tubewells: 0

Boilers=0 , DG Sets=0 , Flue Gas =0, Process =1 , ETP Cap = 0 , Capacity of All = 0.1

 Env Audit Detail : Sch :  ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41908-20/12/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
03/12/2023 SCN 20/12/2023 --- 762150 SCN ROU 761630
21/10/2023 SCN 20/11/2023 --- 757960 SCN COM 760815
11/09/2023 SCN 20/11/2023 --- 751887 SCN COM 759195

Lab Charges Pending :  Rs. 73425.00 Water Cess Charges Pending : NIL

Last Env. Form V : --- Water Cess Return : HW Monthly Return : Defaulter

No Data

No Data

No Data

Stack Attached to : *** Not Applicable

1/5 ( Through XGN )20/12/2023

PCB Id: 29509
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure 1
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PCB-ID: ( 29509 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No. complaint ID

a  - R.O File No ID:29509(11)

b  - Industry Operating without CCA N.A

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 3

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

2/5 ( Through XGN )20/12/2023

PCB Id: 29509
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

25



Inspection Crux:

Water Observation:
Inspection at backside of M/s Detox India Ltd is carried out w.r.t. telephonic compliant of Mr Haresh Parmar 
regarding wastewater at this location. In connection to complaint, we first inspected the storm water drain on back 
side of M/s Detox India Ltd where minor flow of Brownish coloured wastewater is observed flowing (One 
sample collected). This wastewater further flowed in downstream to backside of M/s Evonic Alloys Ltd, where 
minor flow of Brownish coloured wastewater is observed flowing (One sample collected). One small ponding of 
brownish colored wastewater @ 300 Lit is also observed in open area near to this Storm water drain. We 
inspected the upstream of this area in Storm water drain, where no any live wastewater discharge is observed. 
There was rain in last two days in this area. [697]-08/12/2023

Air Observation:

Hazard Observation:

General Observation:
Inspection w.r.t complaint. [697]-08/12/2023
~ RO Comments/Reply :SCN issued-20/12/2023

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ------------[4736-DEE]~

I recommend : a. Keep on  Records + Notings

3/5 ( Through XGN )20/12/2023

PCB Id: 29509
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

M/s. Jyoti Om Chemical Research Centre Pvt Ltd:                   
આપના એકમની ુલાકાત અ ેની કચેર ને મળેલ ટલીફોનીક ફ રયાદના સ દભમાં 
લેવામાં આવેલ. (reg. w/w in GIDC SWD)

1. આપના એકમમાં laboratory activity માંથી ઉ વતા w/w ના િનકાલ ગેની 
પ ટતા કરવી તથા કોઈ કોમન ફસીલીટ ું membership લીધેલ હોય તો બોડને ર ુ 

કર ું..

761174(27/11/23) ---

M/s. Vrypa Pharmaceutical:                   
આપના એકમની ુલાકાત અ ેની કચેર ને મળેલ ટલીફોનીક ફ રયાદના સ દભમાં 
લેવામાં આવેલ.
1. ુલાકાત સમયે એકમમાં લેબ કલ પર R&D એકટ વીટ  થતી યાને આવેલ. તો તે 
બાબતે પ ટતા કરવી અને સદર એકટ વીટ માંથી ઉ વનાર વે ટવોટર/વે ટના 
િનકાલ ગેની પ ટતા કરવી તથા સદર એકટ વીટ  માટ જ ર  પયાવરણીય 
મં ૂર ઓ મેળવવી.
2. એકમમાં હાલમાં સં હત મટ ર યલ કિમકલ ું નામ અને qty બાબતે મા હતી બોડને 
ર ુ કરવી.

761174(27/11/23) ---

M/s. Imperial Red Product:
આપના એકમની ુલાકાત અ ેની કચેર ને GIDCની SWDમાં w/w બાબતની 
ટલીફોનીક ફ રયાદના સ દભમાં લેવામાં આવેલ.
1. આપના એકમમાં liquid soap (hand wash / tile cleaner / phenyl etc) તથા dish 

washing liquid વગેર કમી લો ું ઉ પાદન થ ું જોવા મળેલ છે. તો સદર ઉ પાદન 
માંથી ઉ વતા w/w ના િનકાલ ગેની પ ટતા કરવી. તથા બોડની જ ર  પરવાનગી 
મેળવવી.
2. સદર ઉ પાદન યામાં વપરાતા raw material/ chemical usage ગેની િવગતો 
બોડને ર ુ કરવી.
3. ુલાકાત સમયે કોઈ પણ land document / rent agreemetn ર ુ કરલ નથી.

761174(27/11/23) ---

1. ુલાકાત સમયે એકમમાં contaminated HDPE drums & contaminated empty 

point drums સં હત યાને આવેલ તથા આપના ારા એક cutting અને એક 
grinding machine લગાવેલ છે  બાબતે ુલાસો કરવો તથા આ waste ાંથી 
લાવવામાં આવે છે ની મા હતી આધારસહ ર ુ કરાવે

761170(23/11/23) Still Pending

3. ઉપરો ત કામગીર  માટ બોડની પરવાનગી લીધેલ નથી ની પ ટતા કરાવે. 761170(23/11/23) Still Pending

2. જમીનના address ૂફ સાથેની િવગતો ર ુ કરાવે. 761170(23/11/23) Still Pending

4/5 ( Through XGN )20/12/2023

PCB Id: 29509
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 *** Not Applicable 1 N.A

B  Process Stacks

C Flue gases Stacks

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-11 @ 7-8 ph on ph strip / 30 1200-1200 REP  from gidc storm water drain backside m/s. ewac alloys 

ltd ~ 
Brownish

2 W-11 @ 7-8 on ph strip / 30 1150-1150 REP  from wastewater ponding at open plot on backside of 
m/s. detox india ltd. ~ 

Brownish

3 W-11 @ 7-8 on ph strip / 30 1140-1140 REP  form gidc strom water drain backside the m/s. detox 
india ltd. ~ 

Brownish

D

A

Acharya Ravikumar j, AEE - MS. ALPA AMRUTBHAI VASAVA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (29509)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Ash from incinerator and flue gas cleaning residue I  -37.2 0.000-M.T DSS,STO

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 General ID 0.010 0.010 - --- 0.000

Products :E

Raw material :F

Water Consumption & Generation Break upG

Signature By(Acharya Ravikumar j, AEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

5/5 ( Through XGN )20/12/2023

PCB Id: 29509
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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SWD on back side of M/s Detox India w/w in small ponding  

 

 

w/w in SWD on back side of Evonic alloys Ltd.   
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402231 - Analysis Completion:18/12/2023

 / LAB Inward : 53005

TEST REPORT

Date:  19/12/2023       Test Report No. : 53005

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

  Accreditation Standards & NABL Certificate Details : TC-7844 / -- / -- /  Validity: 29/12/2023

TC-7844

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402231

:  03/12/2023 , (1200 to 1200) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   from GIDC storm water drain backside M/s. Ewac Alloys Ltd ~

:  yes

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.01

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 3624

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 28

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1450

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 936

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 282

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 10 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 62

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

854E2155-A28B-4AF3-9AA9-157EF16D21F320/12/2023 13:35:02 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402231 - Analysis Completion:18/12/2023

 / LAB Inward : 53005

TEST REPORT

Date:  19/12/2023       Test Report No. : 53005

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402231

:  03/12/2023 , (1200 to 1200) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   from GIDC storm water drain backside M/s. Ewac Alloys Ltd ~

:  yes

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen250

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

854E2155-A28B-4AF3-9AA9-157EF16D21F320/12/2023 13:35:02 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402230 - Analysis Completion:18/12/2023

 / LAB Inward : 53004

TEST REPORT

Date:  19/12/2023       Test Report No. : 53004

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

  Accreditation Standards & NABL Certificate Details : TC-7844 / -- / -- /  Validity: 29/12/2023

TC-7844

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402230

:  03/12/2023 , (1150 to 1150) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   from wastewater ponding at open plot on backside of M/s. Detox India Ltd. ~

:  No

:  On land

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.58

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4222

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 5.6

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1525

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1194

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 481

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1.6

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.11

 10 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 108

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

FDB3A43B-4407-408F-AD46-C0761AC26E0120/12/2023 13:35:19 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402230 - Analysis Completion:18/12/2023

 / LAB Inward : 53004

TEST REPORT

Date:  19/12/2023       Test Report No. : 53004

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402230

:  03/12/2023 , (1150 to 1150) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   from wastewater ponding at open plot on backside of M/s. Detox India 

Ltd. ~

:  No

:  On land

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen300

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

FDB3A43B-4407-408F-AD46-C0761AC26E0120/12/2023 13:35:19 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402229 - Analysis Completion:18/12/2023

 / LAB Inward : 53003

TEST REPORT

Date:  19/12/2023       Test Report No. : 53003

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

  Accreditation Standards & NABL Certificate Details : TC-7844 / -- / -- /  Validity: 29/12/2023

TC-7844

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402229

:  03/12/2023 , (1140 to 1140) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   form GIDC strom water drain backside the M/s. Detox India Ltd. ~

:  yes

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.07

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 3208

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 28

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1250

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1113

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 223

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 0.8

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.15

 10 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 50

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

51B25C5A-03FF-4FB9-9206-0972A9E8FEAD20/12/2023 13:36:47 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:402229 - Analysis Completion:18/12/2023

 / LAB Inward : 53003

TEST REPORT

Date:  19/12/2023       Test Report No. : 53003

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  402229

:  03/12/2023 , (1140 to 1140) & 04/12/2023

:  04/12/2023 & 18/12/2023

:   form GIDC strom water drain backside the M/s. Detox India Ltd. ~

:  yes

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Complaint - 29509

:  00,Ankleshwar,00

   Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC : 

 1 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen250

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/12/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

51B25C5A-03FF-4FB9-9206-0972A9E8FEAD20/12/2023 13:36:47 Page 1 of 1

35



SHOW CAUSE NOTICE Gujarat Pollution Control Board
Ankleshwar

Plot No. 5009/4, 
GIDC Estate Ankleshwar,

Ankleshwar 393002
Tele : (02646) 222933

63103Legal ID :

PCB ID : 29509

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 03/12/2023 in order to verify the statements made by you in your application for Consent to 
Operate under the  Water  Act / to ascertain the Compliances of Conditions specified in Consent Order.

NOW THEREFORE, in exercise of the powers vested with this Board 
Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

V. D. Rakholia, DEE

Complaint,
00, Ankleshwar,
00,
Ankleshwar,
Dist : Ankleshwar, Tal : Ankleshwar, SIDC : Ankleshwar
Phone : 0000000000

Show Cause Notice DATE : 20/12/2023ACT :  Water 

Issue To:

The Chief Officer, NAA Ankleshwar,
Plot no. 618-619, GIDC Ankleshwar,
Dist: Bharuch.

1. Inspection at backside of M/s Detox India Ltd is carried out w.r.t. telephonic compliant regarding wastewater at this 
location. 
2. Minor flow of Brownish coloured wastewater is observed flowing in storm water drain on back side of M/s Detox 
India Ltd. 
3. This wastewater further flows in downstream to backside of M/s Ewac Alloys Ltd, where minor flow of brownish 
coloured wastewater is observed.
4. One small ponding of brownish colored wastewater @ 300 Lit is also observed in open area near to storm water 
drain on back side of M/s Detox India Ltd. 
5. Analysis report of wastewater ponding at open plot on back side of M/s Detox India Ltd shows COD – 481 mg/lit, 
Phenolic Compounds – 0.11 mg/lit, BOD – 108 mg/lit, colour – 300 pt. sc. Co.
6. Analysis report of waste water from GIDC SWD on back side of M/s Detox India Ltd. shows COD – 223 mg/lit, 
Phenolic Compounds – 0.15 mg/lit, BOD – 50 mg/lit, colour – 250 pt. sc. Co.
7. Analysis report of waste water from GIDC SWD backside of M/s Ewac Alloys Ltd shows COD – 282 mg/lit, BOD 
– 62 mg/lit, colour – 250 pt. sc. Co.

Reason : 

Gujarat Pollution Control Board

NO : SCN-761630 , 20/12/2023

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 20/12/2023
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REGIONAL OFFICE - ANKLESHWAR

GUJARAT POLLUTION GONTROL BOARD
Plot No. 5009/4,G. l. D. C., Estate,Ankleshwar. 393 002 Dist. Bharuch.
Tel.No.(02646) 222 933. Email id : ro-gpcb-ankl@gujarat.gov.in,

No. GPCB / RO-Ankleshwar lT-260 | 5648 lz02g

To,
The Chief Officer,

Notified Area Authority Ankleshwar,

Plot no. 518, 619 GIDC Ankleshwar,

Dist.: Bharuch.

Dt I I DEC 2023

Sub: To take requisite steps for cleaning the open plot areas near M/s. Detox lndia Private

Lim ited.

Sir,

It is to be brought to your notice that water is generally found accumulated in open plot

areas near M/s. Detox lndia Private Limited and various complaints/ representations are received in

this reference. lnspection of the area is also carried out and contaminated water accumulation are

observed in this area. So you are hereby directed to take requisite steps to clean the area, lift the

contaminated water and contaminated soil from the area and dispose the same as per norms and to

take steps for prevention of accumulation of contaminated water in this area.

Further move seepage water flow is observer in SWD passing behind Detox lndia Ltd said

storm water drain is required to be cleaned and contaminated soil if any is required to be disposed

off in scientific manner.

There is seepage water observed in natural drain behind C channel near C pumping station
hence corrective measure is required in order to prevent accumulation of seepage water in natural

drain.

Action taken report in the above reference shall be submitted within 7 days along with

photographs.

Yours Faithfully,

V.D. Rakholia

Regional Officer

CC: t. The Member Secretary (Kind attention - Unit Head Ankleshwar),

GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar..... For your kind information please.

-

Annexure 
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REGIONAL OFFICE - ANKLESHWAR

GUJARAT POLLUTION CONTROL BOARD
PIot No. 5009/4,G. l. D. C., Estate,Ankleshwar. 393 002 Dist. Bharuch.
Tel.No.(02646) 222 933. Email id : ro-gpcb-ankl uiarat.qov.in,

w\77
GPCB

Sir,

No. GPCB / RO-Ankleshw ar I T-260 I 5647 l20lzt. Dt. | 1 t]EC 2A23

To,

The Regional Manager,

GIDC Admin Building, Plot no.62418,

GIDC Ankleshwar, Valia Road,

Dist.: Bharuch.

Sub: To take requisite steps for cleaning the open plot areas in GIDC Ankleshwar.

It is to be brought to your notice that rain water is generally found accumulated in various

open plot areas within GIDC Ankleshwar. !n this regards it is required to identify such

open plot areas and take required measures to level the open plots so that no rain water

accumulation or soil contamination occurs in such areas of GIDC Ankleshwar. You are

hereby directed to take requisite steps to clean the open plots, lift the water from the

area and dispose the same as per norms and to take steps for prevention of accumulation

of rain water in this area.

Action taken report in the above reference shall be submitted within 7 days along with

photographs.

Yours Faithfully,

V.D. Rakholia

Regional Officer

CC: 1. The Member Secretary (Kind attention - Unit Head Ankleshwar),

GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar..... For your kind information

please.
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PLOT NO:C1/3429, ,
GIDC, -,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

vishnuchemical@yahoo.co.in

02646239475

Type / Scale / Sector / Status : RED / SMALL / Dyes and Dye- Intermediates / In Operation
 Inspection Dt & Time : 03/12/2023 15:45 /  Water 

Water Consumption in Kilo Lts Per Day 0.700

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

762152 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
to sea via FETP of NCTL through GIDC u/g drainage / No 
generation of industrial wastewater

Ind : Dom : 0.300
0.450Ind : Dom : 0.300 Waste Water generation / Discharge (klpd) :

AWH-106775-30/08/2024  Last Inward:197860-Sep 12 2021[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Jayesh Bhagat (Propriator)

4

17

vishnu chemicals

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/06/1999 01/04/1999

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap = 0 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 06/02/2012

Applicability of CRZ Rules : No

Outward No: 41889-16/12/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
03/12/2023 DIR 13/12/2023 33A,IMM, 762152 DIR COM 760850
31/05/2022 NOT 03/08/2022 33A,, 672544 NOT ROU 679855
15/06/2020 NOT 13/08/2020 33A,, 567960 NOT ROU 565829

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 20028, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 21 Meter Reading  - 0, Kilo Litre  - 21

Monthly Patrak Data : Last Return : 202311 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Tank,P-Nuetralization,P-Pri Settling Tank,Primary,S-Sludge Dry Beds,T-Carbon Filter,T-Sand 
Filter,Tertiary

APCM Details : Not provided

Fuel Used : Agro Waste/Briquettes,Natural Gas

Stack Attached to : *** Not Applicable,Boiler,Hot Air Generator

1/6 ( Through XGN )16/12/2023

PCB Id: 15864
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure 4
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PCB-ID: ( 15864 )

Remarks :

-

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) DGVCL

p  - On East Direction of the location of the Company GIDC Plot

p  - On North Direction of the location of the Company GIDC Plot

p  - On South Direction of the location of the Company GIDC Plot

p  - On West Direction of the location of the Company GIDC Plot

o  - Production since (Date) or Proposed 01/04/1999

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:15864

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply GIDC

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 3

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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Inspection Crux:

Water Observation:
In connection to telephonic complaint, we first reached the location, where complainants are present and reddish 
coloured wastewater is observed flowing in GIDC storm water drain at Kanoria chemical chokdi, GIDC- 
Ankleshwar. One sample of same w/w is collected from GIDC SWD. Then after we trace backed in GIDC SWD 
in upstream side and we reached at M/s Vishnu Chemicals, Plot No - C1/3429 & reddish coloured wastewater is 
observed in GIDC SWD up to this unit & in upstream of this unit no any reddish coloured w/w is observed in 
GIDC SWD. One sample of w/w from GIDC SWD passing adjacent to M.s Vishnu chemicals. Reddish coloured 
traces are observed on rain water pipe (@ 5 “dia.) joining the GIDC SWD and this rain water pipe is coming from 
terrace of production plant. Then after we inspected in the unit premises and first reached at the terrace of plant. 
On the terrace, traces of reddish coloured material are observed and up on asking person contacted regarding the 
same he informed that they had stored its product i.e. Acid orange dye in open for sun drying and due to sudden 
rain, the rain water gets contaminated with the open stored product and due to which reddish coloured w/w 
discharged into GIDC storm water drain through rain water pipe provided in GIDC storm water drain. Hence unit 
is instructed to clarify the same & instructed to recollect all wastewater in GIDC storm water drain. During the 
inspection, no any live w/w discharge is observed. The wastewater discharged from this unit will ultimately go to 
B-pumping station side bund wall from where it is recollected in B-pumping station and no any w/w overflow 
into chapra khadi is observed. Total approx. 1.7 KM of GIDC storm water drain is observed contaminated with 
reddish coloured w/w. This unit is observed in operation and production of Acid orange dye is observed going on. 
Unit has provided P+S+T ETP for wastewater treatment and treated w/w is discharged to FETP-NCT through 
fixed pipeline. One sample of treated w/w collected from treated w/w collection tank. ETP is not in operation as 
operated bath wise. Unit is instructed to provide Auto sample facility in treated w/w discharge pipeline and also 
to provide public display board at main gate of unit. Unit has not furnished production & other details; hence 
written remarks are given. This unit is specifically inspected with reference to w/w discharge, hence other details 
are not verified. 3-day notice is given to person contacted. Photographs attached. [697]-11/12/2023

Air Observation:
This unit is specifically inspected with reference to w/w discharge, hence other details are not verified 
[697]-11/12/2023

Hazard Observation:
This unit is specifically inspected with reference to w/w discharge, hence other details are not verified 
[697]-11/12/2023

General Observation:
This unit is inspected with reference to Telephonic complaint of Mr. Rohit Prajapati & Mr Haresh Parmar 
regarding reddish coloured w/w flowing in GIDC storm water drain (SWD) at Kanoria chemical chokdi, GIDC- 
Ankleshwar. [697]-11/12/2023 [697]-11/12/2023
~ RO Comments/Reply :Strict action may be taken -16/12/2023

I recommend : g. Recommend Strict Action
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4. ુલાકાત સમયે એકમ પાસેથી પાસેથી પસારથતી GIDC SWD અને ETP Outlet તથા કનો રયા ચોકડ  પાસેથી SWD 

માંથી w/w નો ન ુનો લીધેલ છે.
2. Treated w/w ના િનકાલની પાઈપલાઈન માં Auto sampler ની ુિવધા કરવી તથા ુ ય ગેટ પર િનયમો ુસાર public 

display board લગાવ ું અને આધારસહ મા હતી ર ુ કરવી.

1. આઇડ સી કલે ર માં કનો રયા કિમકલ ચોકડ  પાસેની GIDC storm water drain માં લાલ કલર ું waste water 

જોવા મળેલ  back trace કરતા આપના એકમ પાસેથી પસાર થતી GIDC storm water drain ુધી જોવા મળેલ તથા 
આપના એકમની આગળની નમાં લાલ પાણી જોવા મળેલ નથી. યાર બાદ આપના એકમમાં તપાસતા પળાત બ ડ ગ નાં 
ટરસ પર આપના ારા Acid orange dye (product) ુ લામાં drying માટ રાખેલ હોય તેમ યાને આવેલ તથા વરસાદના 
કારણે સદર સં હત product નાં લીધે rain water contaminated થઇ rain water પાઈપ મારફત GIDC storm water 

drain માં ગયેલ હોય તેમ જણાય છે આમ ઉપરો ત તમામ બાબતે ુલાસો કરવો તથા આવી ઘટના બી વાર ન થાય તેનો 
Action taken report ર ુ કરવો તેમજ બહાર ગયેલ તમામ wastewater recollect કર  િનયમો ુસાર િનકાલ કરવો.

3. છે લા ણ માસના ઉ પાદન; પાણી વપરાશ; બળતણ વપરાશ; w/w generation- િનકાલ; hazardous waste 

generation- િનકાલ; વગેર મા હતી આધારસહ ર ુ કરવી.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: -----------[4736-DEE]~

Point to point reason of recommendation for this action
Unit is visited wrt complaint regarding coloured water flowing in storm water drain. On trace backing in GIDC 
SWD in upstream side reddish coloured wastewater is observed in GIDC SWD up to Vishnu Chemicals, Plot 
No - C1/3429 and in upstream of this unit no any reddish coloured waste water is observed in GIDC SWD. 
Looking to circumstantial evidences, it reveals that unit is responsible for contamination of storm water drain.
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. આજરોજ આપના એકમી ુલાકાત Hon’ble NGT matter no.OA/109/2022 ના 
directions ના compliance તગત above ground pipeline laying ગેની કામગીર  
ું present status મેળવવાના specific reference માં જ લેવામાં આવે છે.

; Dear Officer, we have uploaded pointwise inspection notice reply in extra tag 
(16/12/2023)

734298(20/04/23) ---

2. સદર સંદભ above ground pipeline laying ગેનો આપના એકમનો present 

status report દન-૦૩ માં ર ુ કરવો તથા સદર કામગીર  સમય મયાદા માં ૂણ કર  
બોડને ણ કરવા જણાવવામાં આવે છે.; Dear Officer, we have uploaded 

pointwise inspection notice reply in extra tag. (16/12/2023)

734298(20/04/23) ---

2. ુલાકાત સમયે એકમમાં િવિવધ જ યા વીક w/w Collection Cum 

neutralization tank; ETP િવ તારમાં Excavated trench તથા Final discharge માં 
ટ કમાંથી ન ુના ુ થકરણ અથ લેવામાં આવેલ.
; Dear Sir, reply has been uploaded in 000.Pdf. (22/06/2022)

672544(31/05/22) ---

4. એકમના w/w generation; disposal; treatment વગેર ના Records ુલાકાત 
સમયે ર ુ કરલ નથી  આધારસહ ર ુ કરવા.
; Dear Sir, reply has been uploaded in 000.Pdf. (22/06/2022)

672544(31/05/22) ---

1. આજરોજ આપના એકમના NCT discharge ના Chamber પાસે w/w ઉભરાઈ 
GIDC Storm Water drain માં જ ું તથા સદર NCT Chamber માં alkaline w/w 

હોવાના ફ રયાદનાં સંદભમાં લેવામાં આવેલ.
; Dear Sir, reply has been uploaded in 000.Pdf. (22/06/2022)

672544(31/05/22) ---

3. ુલાકાત સમયે એકમના ETP માં excavation થયે ું યાને આવેલ તથા એકમના 
પાછળનાં ભાગમાં ન ું Civil Construction થ ું યાને આવેલ છે  બાબતે ુલાસો 
કરવો.
; Dear Sir, reply has been uploaded in 000.Pdf. (22/06/2022)

672544(31/05/22) ---

PLI policy upload કરવી
; Dear Officials , Point Wise Reply of Inspection Notice has been uploaded on 
000 . Pdf. (20/09/2021)

619901(14/09/21) ---

ુલાકાત સમયે production data verified થઇ શકલ નથી, છે લા ણ/છ માસના 
ઉ પાદનની િવગતો GST verified, w/w disposal generation, haz waste 

generation disposal stock તથા fuel  consumption ની િવગતો આધારસહ ર ુ 
કરવી.
; Dear Officials , Point Wise Reply of Inspection Notice has been uploaded on 
000 . Pdf. (20/09/2021)

619901(14/09/21) ---
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Hot Air Generator 15 Hot Air Generator-2 YES N.A Natural Gas 10 SCM/Hr.
2 Boiler 15 Boiler YES N.A Agro 

Waste/Briquette
s

2 MT/Month

3 Hot Air Generator 15 Hot Air Generator-1 YES N.A Natural Gas 10 SCM/Hr.
4 *** Not Applicable 0 NO NOT Not Used/N.A

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 7-8 on ph strip / 30 1550-1550 REP  ## final outlet of the etp ~ - Reddish
2 W-12 @ 7-8 on ph strip / 30 1545-1545 REP  from gidc storm water drain passing near unit ~ Redish
3 W-12 @ 8-9 on ph strip / 30 1540-1540 REP  from gidc storm water drain at kanoria chokdi, gidc 

ankleshwar ~ 
Redish

D

A

Acharya Ravikumar j, AEE - V. D. Rakholia, DEE - MS. ALPA AMRUTBHAI VASAVA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (15864)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Chemical    sludge    from    waste    water treatment I  -35.3 2.400-M.T COL,DSS,DEC,STO,TRA,DST
2 Used or Spent Oil I  -5.1 0.010-M.T COL,REU,STO,TRA
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 5.000-M.T COL,DCO,DEC,REU,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 acid dyes i.e. or acid orange/fast red-a /scartlet-

3r/scarlet-moo/acid metenille
5.000 5.000 - M.T 5.000 At a time only one product shall 

be manufactured
2 Acid Orange/Fast Red-A/Scartlet-3R/Scarlet-M00/Acid 

Metenille Yellow
5.000 5.000 - M.T 5.000

3 S.O. Dyes 5.000 5.000 - M.T 5.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1.000 WWG : 0.750 Water Source     Remark
1 Boiler Feed 0.250 0.000  SIDC
2 Domestic Purpose 0.300 0.300  SIDC
3 Mnfg Process 0.450 0.450  SIDC

Water Consumption & Generation Break upG

Signature By(Acharya Ravikumar j, AEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Inspection Report 

Name of unit inspected M/s Vishnu Chemicals, Plot No - C1/3429, GIDC – 
Ankleshwar, Dist – Bharuch.  

Date & time 03/12/2023 15:30 Hrs. 
Reference Telephonic complaint of Mr. Rohit Prajapati & Mr Haresh 

Parmar regarding reddish coloured w/w flowing in GIDC 
storm water drain (SWD) at Kanoria chemical chokdi, GIDC- 
Ankleshwar.  

Observations: 
In connection to telephonic complaint, we first reached the location, where 
complainants are present and reddish coloured wastewater is observed flowing in 
GIDC storm water drain at Kanoria chemical chokdi, GIDC- Ankleshwar. One sample of 
same w/w is collected from GIDC SWD. Then after we trace backed in GIDC SWD in 
upstream side and we reached at M/s Vishnu Chemicals, Plot No - C1/3429 & reddish 
coloured wastewater is observed in GIDC SWD up to this unit & in upstream of this unit 
no any reddish coloured w/w is observed in GIDC SWD. One sample of w/w from GIDC 
SWD passing adjacent to M.s Vishnu chemicals. 
  
Reddish coloured traces are observed on rain water pipe (@ 5 “dia.) joining the GIDC 
SWD and this rain water pipe is coming from terrace of production plant. Then after we 
inspected in the unit premises and first reached at the terrace of plant. On the terrace, 
traces of reddish coloured material are observed and up on asking person contacted 
regarding the same he informed that they had stored its product i.e. Acid orange dye in 
open for sun drying and due to sudden rain, the rain water gets contaminated with the 
open stored product and due to which reddish coloured w/w discharged into GIDC 
storm water drain through rain water pipe provided in GIDC storm water drain. Hence 
unit is instructed to clarify the same & instructed to recollect all wastewater in GIDC 
storm water drain. During the inspection, no any live w/w discharge is observed. The 
wastewater discharged from this unit will ultimately go to B-pumping station side bund 
wall from where it is recollected in B-pumping station and no any w/w overflow into 
chapra khadi is observed. Total approx. 1.7 KM of GIDC storm water drain is observed 
contaminated with reddish coloured w/w.  
 
This unit is observed in operation and production of Acid orange dye is observed going 
on. Unit has provided P+S+T ETP for wastewater treatment and treated w/w is 
discharged to FETP-NCT through fixed pipeline. One sample of treated w/w collected 
from treated w/w collection tank. ETP is not in operation as operated bath wise. Unit 
is instructed to provide Auto sample facility in treated w/w discharge pipeline and also 
to provide public display board at main gate of unit. Unit has not furnished production 
& other details; hence written remarks are given. This unit is specifically inspected with 
reference to w/w discharge, hence other details are not verified. 3-day notice is given 
to person contacted. Photographs attached.  
 
 
 

A.A.Vasava R.J.Acharya V.D.Rakholiya 
AEE AEE RO 
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Photographs taken during the inspection: - 

  
w/w at Kanoria chokdi w/w at GIDC SWD adjacent to unit 

  
Rain water pipe coming from terrace with 
red colored traces 

No reddish colored w/w in upstream of GIDC 
SWD 

  
Traces of Product stored on terrace Rain water pipe outlet at terrace 

 
B-pumping station bund wall where no w/w overflow in chapra khadi going on.  
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12/16/23, 4:32 PM Mail - nuh-gpcb-ankl@gujarat.gov.in

https://webmail.gujarat.gov.in/owa/#path=/mail 1/1

Fw: Interim Analysis Report

Sir,
Trailing mail is for perusal.

Yours faithfully,

V D Rakholia
Regional Officer,
Gujarat Pollution Control Board,
Ankleshwar

From: R.C.Vasava(GoG-GPCB Dept.)
Sent: 11 December 2023 17:06
To: Arun G. Patel (GoG-GPCB Dept.)
Cc: Vijaykumar D. Rakholia (GoG-GPCB Dept.)
Subject: Interim Analysis Report
 

Dear sir,

Please herewith attached Interim Analysis Report for samples collected dated 03/12/2023 for your kind
attention and necessary action.

Thanking you.

With Regards

R.C.Vasava
Lab Head
Bharuch 

Vijaykumar D. Rakholia (GoG-GPCB Dept.)
Tue 12-12-2023 01:20 PM

To:Pankti P. Mehta (GoG-GPCB Dept.) <nuh-gpcb-ankl@gujarat.gov.in>;

Cc:Shailesh B Parmar(GoG-GPCB Dept.) <nro-gpcb-ankl@gujarat.gov.in>;

 1 attachments (17 KB)

2861 to 2866.docx;
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Page 1 of 1 
 

Respected Sir, 
Kindly find herewith the interim analysis report for the limited parameters for samples collected by the monitoring team of 

ROAnkleshwar. 
 

Sr 
No 

Parameter Sector:  
Date & 
Time:03/12/2023(
11:40) 
Source: from 
GIDC storm water 
drain backside the 
M/s. Detox India 
Ltd 
Barcode: 
LSFXS5 
L.R. No. 2861 
Inward No. 53003 

Sector:  
Date & 
Time:03/12/2023(
11:50) 
Source: from 
wastewater 
ponding at open 
plot on backside of 
M/s. Detox India 
Ltd. 
Barcode: 
9RDWG1 
L.R. No. 2862 
Inward No. 53004 

Sector:  
Date & 
Time:03/12/20231
2:00) 
Source: From 
GIDC storm water 
drain backside 
M/s. Ewac Alloys 
Ltd 
Barcode: R441D8 
L.R. No. 2863 
Inward No. 
53005 

Sector: Dyes and 
Dye- Intermediates 
Date & 
Time:03/12/2023 
(15:40) 
Source: From 
GIDC storm water 
drain at Kanoria 
Chokdi, GIDC 
Ankleshwar 
Barcode: X1L8O9 
L.R. No. 2864 
Inward No. 53006 

Sector: Dyes and 
Dye- Intermediates 
Date & 
Time:03/12/2023 
(15:45) 
Source: From 
GIDC storm water 
drain passing near 
unit 
Barcode: BPR3U1 
L.R. No. 2865 
Inward No. 53007 

Sector: Dyes and 
Dye- Intermediates 
Date & 
Time:03/12/2023 
(15:50) 
Source: Final 
Outlet of the ETP  
Barcode: W188J6 
L.R. No. 2866 
Inward No. 53008 

Unit 

1 pH 8.07 7.58 8.01 8.65 8.2 8.19 pH 
Units 

2 Color 250 300 250 200 200 200 Pt.Co.
Sc. 

3 Ammonical 
Nitrogen 28 5.6 28 84 5.6 BDL mg/l 

4 Chemical Oxygen 
Demand 223 481 282 318 286 88 mg/l 

 
Complete analysis report will be forwarded through XGN upon completion of the analysis for all the parameters as 

per thedata sheet. 
 

Thanking you, 
 
R.C.Vasava 
Lab Head 
Bharuch 
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'EEI'w\77
GPCB

REGIONAL OFFICE - ANKLESHWAR

GUJARAT POLLUTION GONTROL BOARD
Plot No. 5009/4,G. l. D. C., Estate,Ankleshwar. 393 002 Dist. Bharuch.
Tel.No.(02646) 222 933. Email id : ro-gpcb-ankl@gujarat.gov.in,

No. GPCB / RO-Ankleshwar lT-260 | 5648 lz02g

To,
The Chief Officer,

Notified Area Authority Ankleshwar,

Plot no. 518, 619 GIDC Ankleshwar,

Dist.: Bharuch.

Dt I I DEC 2023

Sub: To take requisite steps for cleaning the open plot areas near M/s. Detox lndia Private

Lim ited.

Sir,

It is to be brought to your notice that water is generally found accumulated in open plot

areas near M/s. Detox lndia Private Limited and various complaints/ representations are received in

this reference. lnspection of the area is also carried out and contaminated water accumulation are

observed in this area. So you are hereby directed to take requisite steps to clean the area, lift the

contaminated water and contaminated soil from the area and dispose the same as per norms and to

take steps for prevention of accumulation of contaminated water in this area.

Further move seepage water flow is observer in SWD passing behind Detox lndia Ltd said

storm water drain is required to be cleaned and contaminated soil if any is required to be disposed

off in scientific manner.

There is seepage water observed in natural drain behind C channel near C pumping station
hence corrective measure is required in order to prevent accumulation of seepage water in natural

drain.

Action taken report in the above reference shall be submitted within 7 days along with

photographs.

Yours Faithfully,

V.D. Rakholia

Regional Officer

CC: t. The Member Secretary (Kind attention - Unit Head Ankleshwar),

GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar..... For your kind information please.

-

Annexure 6(3)58



Ou
tw
ar
d 
No
:7
58
96
0,
18
/1
1/
20
23

Annexure 759



Ou
tw
ar
d 
No
:7
58
96
0,
18
/1
1/
20
23

60



Ou
tw
ar
d 
No
:7
58
96
0,
18
/1
1/
20
23

61



Ou
tw
ar
d 
No
:7
58
95
3,
18
/1
1/
20
23

Annexure 862



Ou
tw
ar
d 
No
:7
58
95
3,
18
/1
1/
20
23

63



No. GPCB/ANK/r- 260 / {lo{ /2023 1 0 }/lA\ 2023

To,

The President,
Ankleshwar lndustries
Association,
GIDC lndustrial Estate,
Ankleshwar, Dist: Bharuch

The President,
Panoli lndustries Association,
GIDC lndustrial Estate,
Panoli, Dist: Bharuch

The President,
Jhagadia lndustries
Association,
GIDC lndustrial Estate,

Panoli, Dist: Bharuch

Sub: Management of waste water during monsoon season for the control of pollution

S ir,

You are aware that problem of disposal of waste water aggravates generally during the monsoon
season. lt is experienced from the past that due to illegal disposal/ overflow from manholes the
waste water finds its way to the nearby areas resulting in to pollution problem during the rainy
days. Many a time, it results in to the public complaints. Hence, considering the gravity of the
problem you are hereby directed to ascertain that all the member industries of your industrial
estate must dispose their treated effluent as perthe permission granted to them and under no

circumstances it gets Overflowed to any surrounding natural drains/ khadi etc. You are also

directed to put all the checks from time to time on the situation of different
creeks/khadis/nallahs of concern so as to ascertain that no industrial effluent along with the
rainwater flows in to the same. lt is also further directed that for any abnormality in the
conveyance system of the effluent shall immediately be dealt with so as to avoid any possible

overflow problem. Prior and routine monitoring of the conveyance system as well as of the
different creeks/khadis/nallahs of concern would also help in control of pollution due to flow of
contaminated rain water in rainy days. ln addition to the above the following needs to be done:

o Finaloutlet of industries is also required to be monitored during rainy days to ensure that
there is no irregular discharge by any means.

o The Hazardous waste and other solid waste accumulated in storage site should be

provided with complete waterproof cover/ roof in order to avoid mixing up of rainwater

industrial effluent with the solid waste so as to prevent the excess leachate generation

or Surface Run oft. Dispose of all the accumulated hazardous waste sludge to TSDF site

or incinerate it as the case may be so that stock of hazardous waste and other waste does

not accumulate for a period exceeding 90 days.

@@@@@o@
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lmplement relevant guidelines for management of used/ disca-ded packaging materials

etc

Effluent treatment plant units & chemical storage tanks/ Hazardous waste storage sites

etc. should be monrtored to prevent overflow/leakage to the sr rrouncing environment.

Monitor & operate Air Pollution Control equipment/ meastres effrciently in such a

manner that any flue gas/ process emissions from your industrial plarrts should comply

the GPCB Norms. Frrrther, you are required to ensure that acc dental leakages, fugitive

emissions etc. are prevented through preventive maintenance.

Ensure good housekeeping practices to avoid any chemical cor .amination or rain water

and to avoid any uncertainties.

To clean up Strom urater drain line /gutter line before monso(, n to prevent choking or

Overflow problem during monsoon period.

Check the stability/ strength/ capability of waste water converance pipeline and carry

out preventive marnlenance if required so as to avoid any bre;r<age in the same during

monsoon season. To cop up with the unforeseen situation yor are directed to arrange

for immediate mitigation steps like provision of standby D.G. S :ts, purnps for pumping

station, availability of pipeline choking removal facility, piper etc to ascertain that

pollution is controllr:d at Source and no more of the same is :;oread in the docile wet

environment and the landscape.

Thus, you are directed to design a special management strategy/ ap6rointment of Core team

for emergency preparedness considering the monsoon effects. ln viernr of the above you are

also directed to circulate and inform all member industries and (ommon lnfrastructure
Facilities to submit Monsoon Action Plan covering all relevant points rrrentioned above, latest

by 10th June 2023 without fail to this office.
For & on behalf of

Gularat )ollution Control Board

t I--
(V.D. Rakholia)

Regic, ral Officer, Ankleshwar

r, L<--

C.C. To: The Member Secretary - Kind Attn: Unit Head Ankleshwar
Gujarat Pollution Control Board, " Paryavaran Bhavan", Sector 1t) A, Gandhinagar..
.. For information please

a

a

a

a

a
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